[yt ” N

G

/
Wy

P

. t'!.’

. In the Central Administrative Tribunal

Calcutta Bench

OA Ne,123 of 1906

Bpesent ¢ Hen'ble Mriy S}N?'Mallick;'ViceaChairmaﬁ

gg' E Hen'ble Mr. B,Ps Singh, Administrative Member

lf%hika Sarkar’(Monajita,

- VS -

 Eastern Railway

¢ , o :
Fer the Applicant : None

.

Heard en ¢ 18m8a99,

ORDER

S.N. MALIICK, V.Ci R R

Fer the Respendents: Mr, R.M, Reychoudhury, Ceunsel

Date eof Judgement ;j18m8m99

When the czse is taken up fer hearing nene appears on

“wehalf eof the applicant te-day. It may be neteé that none appeared

ékgxbr any of the party en 18.1.99 and en 11.5.99 when the case was

vtaken up fer hearing. 14, Ceunsel Mr, R.M. ﬁouchoudhury Submzts that

he has instructien te appear in this matter fer the res sndentse but
N

B e
ne pewer has yet been filed by him. ﬁ@, applicatien is @ismissed
_ - : , !

fer default.
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( B.P. Singh ) . ( S.N. Mallick )
Membor(A) = Vice=Chairman
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